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(b) The benefits regarding gratuity
etc. of different grades of Government
employees are regulated with refer-
ence to their basic conditions of ser-
vice, pay, the nature of their duty
and the inducement that is reasonable

and necemsary.
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Multi-purpose Schools in Andhra

652. Shri B. S. Murthy: Will the
Minuster of Education and Scientific
Research be pleased to refer to the
1eply given to Starred Question No.
357 on the 25th July, 1857 and state:

(a) the number of mulli-purpose
Schools started in the Andhra Pradesh
during the period of the Second Five
Year Plan so far; and

(b) the amount of Central aid asked
for and given during 1856-57 and
1957-58 (so far) for this purpose?

The Minister of State in the Minis-
try of Education and Scientific Re-
search (Dr. K, L. Shrimali): (a) Two
—during 1956-57

{b) No Central assistance for this
scheme was asked by the State Gov-
ernment during 1856-57. In the State
educational development plan for
1957-58 an amount of Rs, 58,000 has
been provided out of which the pro-
posed central share amounts to Rs.
34,800. No amount has, however, been
sanctioned so far.

Grants for Scientific Research

653. Shri B. 8. Murthy: Will the
Minister of Education and Scientifie
Research be pleased to state:

(a) the amount of grants given to
the Andhra and Venkataswara Uni-
versities during 1956-57 for pursuing
scientific research; and

(b) the subjects of research?

The Minister of State in the Minis-
try of Education and Sciemtific Re-
search (Dr. K. L. Shrimall): (a) —

Andhra University Rs. 4,09,000

Sri Venkateswara Rs, 1,35,000
University

(b) A statement giving the requisite
information is laid on the Table.
[See Appendix IIL. annexure No. 15.]





